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fatae Fwre, ge gemafas safeer,

MINISTRY OF RAILWAYS
(NORTH CENTRAL RAILWAY
(CONSTRUCTION DEPARTMENT)
NOTIFICATION
Prayagraj, the 25th June, 2025

S.0. 3019(E).— Whereas, by the notification of the Government of India, in the Ministry of Railways (North
Central Railway, Construction department), Notification number, S.O. 3510 (E) dated the 7th August, 2024
published in Gazette of India, Extraordinary, Part II, section 3 Sub-section (ii), dated the 20th August, 2024
(hereinafter referred to as the said notification) and issued under sub-section (1) of section 20A of the Railways
(Amendment) Act, 2008 (11 of 2008) (hereinafter referred to as the said Act), the Central Government declares its
intention to acquire the land specified in the schedule annexed to the said notification for the purpose of execution,
maintenance, management and operation of Special Railway Project, namely special railway project of Jhansi-
Khairar-Manikpur and Khairar-Bhimsen doubling Railway project (411 km) in DistrictChitrakoot in the state of Uttar
Pradesh.

And whereas, the substance of the said notification was published in daily newspapers namely “Danik

Jagran” and “The Times of India” Dated 26th April, 2025 under sub section (4) of section 20A of the said Act;
And whereas, all the objections received in this project have been disposed of by the competent authority;

And whereas, in pursuance of sub-section 20E of the said Act, the Competent Authority has submitted its

report to the Central Government;

Now therefore, upon receipt of the report of the Competent Authority, and in exercise of the powers
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conferred by sub-section (1) of section 20E of the said Act, the Central Government hereby declares that the lands

specified in the schedule annexed hereto shall be acquired for the aforesaid purpose;

And further, in pursuance of sub-section (2) of section 20E of the said Act, the Central Government hereby
declares that on publication of this notification in the official Gazette, the land specified in the schedule annexed

hereto shall vest absolutely in the Central government free from all encumbrances.

And, that all persons interested in the above mentioned land in pursuance of sub-section (04) of section 20
(F) of the said Act by the Central Government are hereby informed that they may, personally or through an agent or
legal practitioner, be notified by the competent authority Special Land Acquisition Officer, Chitrakootcan submit his

claim in the next 20 days from the date of publication of this notification in the office of the Competent Authority.
SCHEDULE

Brief description of the land to be acquired, with or without structures, falling within the Special Railway Project
Jhansi-Khairar-Manikpur and Khairar-Bhimsen doubling Railway project (411 km)10 villages in karvi
Tehsil of Chitrakoot in the state of Uttar Pradesh under Special Land Acquisition Officer / Chitrakoot,

in the State of Uttar Pradesh.

Type Nature of Acquired

S.No. | Name of Village Plot No. | of Area(In | Land Owner/ Beneficiary Name
Land
Land Hect.)

1 2 3 4 5 6 7

Anuj N.B. Age 09 years son of
Ramsiya  Sr. Ganso  (mother)
Residence: Residential Village, Arjun
N.B. Age 08 years son of Ramsiya Sr.
Ganso (mother) Residence: Residential
Village, Ms. Geeta daughter of
Ramsiya  Residence:  Residential
Village, Ganso wife of late Ramsiya
Residence: Residential Village,
Chunbad son of Ballu Residence:
Residential Village, Jagannath son of
Puluva Residence: Residential Village,
Natthu son of Ramruchi Residence:
Residential Village, Pinku son of
Ramsiya  Residence:  Residential
1 408 Private | Agriculture | 0.0049 Village, Pancha Jagdev Residence:
1. AMILIHA Residential Village, Bachchi Lal: son
of Ramgopal Residence: Residential
Village, Munna son of Ballu
Residence: Residential Village,
Maujilal son of Ramruchi Residence:
Residential Village, Ramautar son of
Kallu Residence: Ni.Village, Ramji
Na.Ba. Age 14 years, son Ramsiya Sr.
Ganso (Mother) Residence: N.Village,
Ramnarayan S/o. Kallu Residence:
N.Village, Vishnu S/o. Ramgopal
residence: N.Village, Sudama Prasad
son of Ramgopal residence: N.Village,
Sushil son of Ramsia residence:
N.Village,

Chandrasheshar son of Shivnarayan

2 419 Private | Agriculture | 0.0384 Residence: Residential Village,
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Shrikeshan son of  Shivnarayan
Residence: Residential Village,
Brijbhushan son of Meiku Residence:
Residential Village, Shatrughan son of
Meiku Residence: Residential Village

3 422

Private

Agriculture

0.0252

Anuj N.B. Age 09 years son of
Ramsiya  Sr. Ganso  (mother)
Residence: Residential Village, Arjun
N.B. Age 08 years son of Ramsiya Sr.
Ganso (mother) Residence: Residential
Village, Ms. Geeta daughter of
Ramsiya  Residence:  Residential
Village, Ganso wife of late Ramsiya
Residence: Residential Village,
Chunbad son of Ballu Residence:
Residential Village, Jagannath son of
Puluva Residence: Residential Village,
Natthu son of Ramruchi Residence:
Residential Village, Pinku son of
Ramsiya  Residence:  Residential
Village, Pancha Jagdev Residence:
Residential Village, Bachchi Lal: son
of Ramgopal Residence: Residential
Village, Munna son of Ballu
Residence: Residential Village,
Maujilal son of Ramruchi Residence:
Residential Village, Ramautar son of
Kallu Residence: Ni.Village, Ramji
Na.Ba. Age 14 years, son Ramsiya Sr.
Ganso (Mother) Residence: N.Village,
Ramnarayan S/o. Kallu Residence:
N.Village, Vishnu S/o. Ramgopal
residence: N.Village, Sudama Prasad
son of Ramgopal residence: N.Village,
Sushil son of Ramsia residence:
N.Village,

4 423

Private

Agriculture

0.0137

Kaushalya wife of Suraj Residence:
Village

5 426

Private

Agriculture

0.0041

Umendra Kumar son of Ramcharan
Residence: N.Village, Devmania Wife
Late. Ramphal residence: N.Village,
Phoolchandra son of RamManohar
residence: N.Village, Ramsuphal son
of RamManohar residence: N.Village,
Sharda Prasad son of Ramcharan
residence: N.Village, Satish Chandra
son of Ramcharan residence:
N.Village, Younger son Lotan
Residence: Residential Village, Bablu
son Lotan Residence: Residential
Village, Motilal son Gateya
Residence: Residential Village,
Ramprasad son Lotan Residence:
Residential Village, Lala son Gateya
Residence: Residential Village.
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428

Private

Agriculture

0.0019

Anuj NaBa Age 09 years son of
Ramsiya  Sr. Ganso  (mother)
Residence: Residential Village, Arjun
N.B. Age 08 years son of Ramsiya Sr.
Ganso (mother) Residence: Residential
Village, Ms. Geeta daughter of
Ramsiya  Residence:  Residential
Village, Ganso wife of late Ramsiya
Residence: Residential Village,
Chunbad son of Ballu Residence:
Residential Village, Jagannath son of
Puluva Residence: Residential Village,
Natthu son of Ramruchi Residence:
Residential Village, Pinku son of
Ramsiya  Residence:  Residential
Village, Pancha Jagdev Residence:
Residential Village, Bachchi Lal: son
of Ramgopal Residence: Residential
Village, Munna son of Ballu
Residence: Residential Village,
Maujilal son of Ramruchi Residence:
Residential Village, Ramautar son of
Kallu Residence: Ni.Village, Ramji
Na.Ba. Age 14 years, son Ramsiya Sr.
Ganso (Mother) Residence: N.Village,
Ramnarayan S/o. Kallu Residence:
N.Village, Vishnu S/o. Ramgopal
residence: N.Village, Sudama Prasad
son of Ramgopal residence: N.Village,
Sushil son of Ramsia residence:
N.Village,

430

Private

Agriculture

0.0214

Chintamani son of Shivnandan
Residence: Residential Village,
Chunvad Prasad son of Ramkishun
Residence: Residential Village,
Phoolchand son of Ramkishun
Residence: Residential Village, Badri
Prasad son of Bua Residence:
Residential Village, Motilal son of
Shivnandan Residence: Residential
Village, Rajlalan son of Ramkishun
Residence: N.Village, Sandeep Patel
son of Phoolchandra Patel Residence:
N.Village

431

Private

Agriculture

0.0352

Badri Prasad son of aunt Residence:
N.Village, Sandeep Patel son of
Phoolchandra Patel Residence:
N.Village

432

Private

Agriculture

0.0183

ChandrashesharShivnarayan
Residence: Residential Village,
Baburam son of Swamidin Residence:
Residential Village, Shrikeshan son of
Shivnarayan Residence: Residential
Village

TOTAL

0.1631
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2. AKARPUR

202 =

Private

Agriculture

0.0134

Badri Prasad son of Ramautar
residence: N.Village, Kamta son of
Bhaguva residence: N.Village, Ku.
Komaldebi N.B. Age 7 years daughter
Moolchandra Sr. Shakuntala (Mother)
Residence: Ni.Village, KumanjuNa.B.
Age 11  years, daughter of
Moolchandra Sr. Shakuntala (Mother)
Residence: Ni.Village, Tirath Na.Ba.
age 5 years, Son Moolchandra Sr.
Shakuntala ~ (mother)  Residence:
Village, Tulsidas son Thayang alias
Thenga Residence: Village, Daduram
son Thayang alias Thenga Residence:
Village, Dinesh N.B. Age 9 years, son
Moolchandra Sr. Shakuntala (Mother)
Residence: Ni.Village, Babbu son
Bhaguva Residence: Ni.Village,Busi
son of Bhaguwa  Residence:
Residential Village, Rambabu son of
Bishunath alias Visuntha Residence:
Residential Village, Ramlal son of
Bishunath alias Visuntha Residence:
Residential Village, Shakuntala wife
of late Moolchand Residence:
Residential Village, Smt. Ranuva wife
of late Thayang alias Thenga
Residence: Residential Village, Smt.
Ranuva Wife of Late Thayang alias
Thenga Residence: Residential
Village, Smt. Ranuva Wife of Late
Thayang alias Thenga Residence:
Residential Village Smt. Ranuva Wife
of Late Thayang alias Thenga
Residence: Residential Village.

207

Private

Agriculture

0.0115

Badri Prasad son of Ram Avatar
Residence: Village

211

Private

Agriculture

0.0341

Sunitadevi wife Nityanand residence:
Ni.Village, Sunitadevi wife
Ramananda residence: Ni.Village.

388

Private

Agriculture

0.0645

Dhyan Singh son of Haricharan Singh
Residence: Residential Village, Mrs.
Fatima Begum wife of Karim Khan
Residence: Residential Village,
Narendra Singh son of Lakhan Singh
Residence: Residential Village,
Virendra Singh son of Shivram Singh
Residence: Residential Village,
Naveen Singh son of Sudama Singh
Residence: Residential Village,
Shivmangal Singh Son Sudama Singh
Residence: Residential Village, Mrs.
Sangeeta Wife Late Vinod Kumar
Residence: Residential Village,
Santoshi Singh Wife Radheshyam
Singh Residence: Residential Village,
Population Residence: Residential
Village, Road Residence: Residential
Village.

385

Private

Agriculture

0.0357

Mohanlal urf Mohandas son of
Lekhraj Residence: Village.
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10

386 %

Private

Agriculture

0.0101

Keshav son of Dharampal Residence:
Residential Village, Nandkishore son
of Rajaram Residence: Residential
Village, Badri Prasad son of Bacchulal
Residence: Residential Village, Bhura
son of Dirpal Residence: Residential
Village, Manojkumarsingh son of
Jeetram Residence: Residential
Village, Rakesh Singh son of Jeetram
Residence: Residential Village,
Ramsingh son of Jeetram Residence:
Residential Village, Lotan son of

Boodoo Residence: Residential
Village, Smt. Rekha wife of late
Jeetram Residence: Residential

Village, Nandkishore son of Rajaram
Residence: Residential Village, Kallu
son of Ramprasad Residence:
Residential Village, Rajkaran son of
Pannaprasad Residence: Residential
Village, Shyam Lal son of Ram Ratan
Residence: Village

387

Private

Agriculture

0.0064

Keshav son of Dharampal Residence:
Residential Village, Bhura son of
Dirpal Residence: Residential Village,
Manojkumar Singh son of Jeetram
Residence: Residential Village
, Meena wife of Devchandra
Residence: Residential Village, Meena
wife of Ramesh Residence: Residential
Village, Rakesh Singh son of Jeetram
Residence: Residential Village, Ram
Singh  Son Jeetram Residence:
Residential Village, Rekha wife of
Ramkaran  Residence: Residential
Village, Mrs. Rekha wife of late
Jeetram Residence: Residential
Village, Sunita wife of Lavkussingh
Residence: Residential Village,
Rajkaran son of Panna Prasad
Residence: Residential Village, State
Government of U.P. Residence:
Residential Village Ramrani wife
Ramsiya  Residence:  Residential
Village, Shyamlal son of Ramratan
Residence: Residential Village

403

Private

Agriculture

0.0156

shivmangal Singh son of Sudama
Singh Residence: Village

404

Private

Agriculture

0.0136

Kuldeep Singh son of Bhagwat Singh
Residence: Village

405

Private

Agriculture

0.0772

Avdhesh Kumar son of Hanuman
Prasad Residence: Residential Village,
Kusumkali wife of Hanuman Prasad
Residence: Residential Village,
Ramesh Kumar son of Hanuman
Prasad Residence: Residential Village,
Vinay Kumar son of late Indrakumar
Residence: Residential Village, Vineet
Kumar son of late Santosh Kumar
Residence: Residential Village, Vinod
Kumar son of Hanuman Prasad
Residence: Residential Village, Mrs.




32

THE GAZETTE OF INDIA : EXTRAORDINARY

[PART II—SEC. 3(ii)]

11

12

13

Shashi Devi wife of late Santosh
Kumar Residence: Residential Village,
Sonadevi wife of late Indrakumar
Residence: Residential Village

474

Private

Agriculture

0.0074

Rani wife of Chunnu Residence:
Residential Village, Prahladram son of
Gokul Residence: Residential Village,
Kamlesh son of Gorelal Residence:
Residential Village, Rambabu son of
Gorelal Residence: Residential
Village, Shyambabu alias Raja son of
Gorelal Residence: Residential
Village, Sudhadevi wife of Bhairav

Prasad Residence: Residential Village.

475

Private

Agriculture

0.0162

Rani wife of Chunnu Residence:
Residential Village, Akanksha
RaikwarSantram Residence:
Residential Village, Kamlesh son of
Gorelal Residence: Residential
Village, Jamude son of Baiju
Residence: Residential Village,
Jitendra RaikwarSantram Residence:
Residential Village, Daddu son of
Baiju Residence: Residential Village,
Dhanraj RaikwarSantram Residence:
N.Village, Nandini Naba. Age 13
years Daughter Santosh Kumar Sr.
Manju Devi (Mother) Residence:
N.Village, Pappu S/o Baiju Residence:
N.Village, Prachi Naba. Age 10 years
Daughter Santosh Kumar Sr. Manju
Devi (Mother) Residence: N.Village,
Miyadeen S/o Nanda Residence:
Munni Devi Late Santram Residence:
N.Village, Manju Devi Wife Santosh
Kumar Residence: N.Village, Prachi
Naba. Age 10 years Daughter Santosh
Kumar Sr. Manju Devi (Mother)
Residence: N.Village, Munni Devi
Late Santram Residence: N.Village,
Manju Devi wife of Santosh Kumar
Residence: Village, Shraddha minor,
age 12 years daughter of Santosh
Kumar son of Manju Devi (mother)
Residence: Village.

515

Private

Agriculture

0.0079

Kamlesh son of Gorelal Residence:
Residential Village, Rambabu son of
Gorelal Residence: Residential
Village, Shyambabu alias Raja son of
Gorelal Residence: Residential
Village, Sudhadevi wife of Bhairav

Prasad Residence: Residential Village

TOTAL

0.3136

3. PAHARA

2953

Private

Agriculture

0.0046

Ram Swaroop / Son / Bhushan /
NihBharatkup Station, Ramprakash /
Son / Bhushan / NihBharatkup Station,
Barren

2943

Private

Agriculture

0.1682

Ashok Kumar/Son/Ramcharan/Rd
Rampurwa Village,
Chandrashekhar/Son/Ramcharan/Rr
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Rampurwa Village

2941

Private

Agriculture

0.0259

Ramratan/Son/Chunbad/Ni:Rampurwa
Village

TOTAL

0.1987

4. SHIVRAMPUR

30

Private

Agriculture

0.0287

Kaushalendra Kumar son of Ganesh
residence: ~ N.Village, = Mahendra
Kumar son of Ganesh residence:
N.Village.

14

Private

Agriculture

0.0008

Ashish Kumar son of Ramkhelavan
Residence: Residential Village,
Premadevi wife of late Ramkhelavan
Residence: Residential Village,
Ramakrishna son of Ramkhelavan
Residence: Residential Village.

13

Private

Agriculture

0.0009

Ashok son Bacha residence: N.Village,
Pardeshi Lal son Baldev residence:
N.Village, Birendra Kumar son Munna
residence: N.Village, Baijnath son
Radhunandan residence: N.Village,
Moolchandra son Baldev residence:
N.Village village, Mewalal son Baldev
residence: N.Village, Rajrani wife Late
Baldev residence: N.Village, Raju son
of Munna residence: N.Village,
Ramvishal son of Nanhuva residence:
N.Village, Ramsjeevan son  of
Nanhuva residence: N.Village,
Santosh Kumar son of Munna
residence: N.Village, Sumitra wife of
late Bachcha Residence: Residential
Village, Hiralal son of Baldev
Residence: Residential Village.

TOTAL

0.0304

5. BAMHAI

1015

Private

Agriculture

0.0740

Ramsajivan son of Sundar, Shivpujan
son of Dharamraj, Ramphal son of
Sukhnandan, Phoolchand son of
Sukhnandan

1018

Private

Agriculture

0.1057

Ramadevi wife of Swamidin, Bhodia
wife of Premchand resident of Village
Kalla

923

Private

Agriculture

0.0388

jagrani wife of Gokul resident Kalla.

922

Private

Agriculture

0.0390

Bhondia / wife of Premchand / resident
of village.

912

Private

Agriculture

0.1172

Ramsajivan son of Sundar / resident
of Kalla, Shivpujan son of Dharmaraj
/ resident of Kalla
Ramphal / son of Sukhnandan /
resident of Kalla, Phoolchand / son of
Sukhnandan / resident of Kalla
Ram Swaroop / son of Sukhnandan /
resident of Kalla, Ramrup / son of
Sukhnandan / resident of Kalla,
Rammurat / son Sukhnandan / resident
of Kalla
Girja / wife of late Sukhnandan /,
Ramkishore son Patia / resident of
Kalla

Rajkishore / son Patia / resident of
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10

11

12

13

14

15

16

17

Kalla, Kunta / wife of late Patia /
resident of Kalla.

905

Private

Agriculture

0.3562

Ramphal son of Sukhnandan / resident
of Kalla, Phoolchand son of
Sukhnandan / resident of Kalla
Ram Swaroop son of Sukhnandan /
resident of Kalla, Ram Roop son of
Sukhnandan / resident of Kalla,
Rammurat son Sukhnandan / n.kalla,
Girja wife Late. Sukhnandan /
Ni.Kalla, Ramsjeevan Son of Sundar /
Ni.Kalla

Shiv Poojan Son Dharamraj/R.Kalla,
Ramlekhavan  Son  Rameshwar/R.
Gram

903

Private

Agriculture

0.0167

Shivprasad son of Baldev/R. Gram

904

Private

Agriculture

0.0445

Ramkesh / son of Ramsevak / resident
of village, Ram Manohar / son of
Rameshwar Prasad /, resident of
GurauliSapahai, Tehsil Baberu,
District Banda, Rani Pyari / wife of
Ram Milan / resident of village

733

Private

Agriculture

0.1025

Ramkripal/Son Sahadev/Resident
Village

511

Private

Agriculture

0.0588

Kunwariya daughter of
Bahadur/Resident Village

514

Private

Agriculture

0.0676

Pachiniya / wife of Gajraj / resident of
village, Sampatiya / wife of Bilau alias
Buddhvilash / resident of village

542

Private

Agriculture

0.0439

Kedarnath/son
Satyanarayan/R.Village,
Chandrakali/wife Kedar/R.Village

546

Private

Agriculture

0.1057

"Chhotelal/son of Ramdayal/resident
of village, Bhola/son of
Ramdayal/resident of village
3) Sitaram/son of Ramdayal/resident
of village"

548

Private

Agriculture

0.0137

Ramkesh/s/o Ramsevak/resident of
Village.

632

Private

Agriculture

0.0068

Ramkesh/s/o Ramsevak/resident of
Village.

633

Private

Agriculture

0.0263

Ramkesh/s/o Ramsevak/resident of
Village.

634

Private

Agriculture

0.0088

Ramkesh/s/o Ramsevak/resident of
Village.

TOTAL

1.2262
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6. BATHAR

454

Private

Agriculture

0.005

Chandrapal / son of Shyamlal /
resident of village, Surajpal / son of
Shyamlal / resident of village,
Sanjaykumar / son of Shyamlal /
resident of village, Pawan Kumar / son
of Shyamlal / resident of village,
Rajesh / son of Kamta Prasad /
resident of village, Devraj / son of
Kamta Prasad / resident of village,
Yogendra Prasad / s/o Kamta Prasad /
RD Gram, Dinesh / s/o Avadhesh / RD
Gram, Santosh / s/o Awadhesh / RD
Gram, Manoj / s/o Awadhesh / RD
Gram, Naresh / s/o Awadhesh / RD
Gram, Suresh / s/o Rampratap / RD
Gram, Shivnaresh / s/o Rampratap /
RD Gram, Yogendra Kumar / son
Rambahori / N.Village, Anita / wife
Birendrakumar / N.Village, Deepak
Kumar N.B. Age 14 years / Son
Birendrakumar Sr. Anita (Mother) /
N.Village, Poojadebi N.B. Age 15
years / Daughter Birendra Kumar Sr.
Anita (Mother) / N.G. Santoshkumar /
son Awadheshprasad / N.Village,
Kusum / wife Awadhesh / N.Village,
Kurohani / daughter Okarprasad /
N.Village

Mithlesh / son Awadhesh / N.Village,
Natthu / son Ramkaran / N.Village,
Kallu / son Ramkaran / N.Village,
Sangeeta Devi / Wife Late Vinod
Kumar / Late. Village, Chandrika
Prasad / son Shivprasad / Ni. Gram
Santoshkumar/s/o Shivprasad/Ni.
Village, Kamlesh Kumar/son
Shivprasad/Ni. Village,
Mu.Indravati/wife late Shivprasad/Ni.
Gram, Madan / S/o Ganesh Prasad /
Ni.  Village, Gorelal / son
Ganeshprasad / Res.  Village,
Ramkanya/wife Late Ganesh
Prasad/Ni. Gram.

478

Private

Agriculture

0.0633

"Ramsaran / son Dwarika Prasad / N.
Village, Rampyari / wife Kashi Prasad
/ N. Village, Janardan Kumar / son
Dwarika Prasad / N. Village, Sanjay /
son Kashi Prasad / N. Village, Indira
Devi / wife Ramsjeevan / N. Village.

500

Private

Agriculture

0.0396

Ranjit / son of Ramkishore / resident
of village.

TOTAL

0.1079

1 7. KAPSETI

196

Private

Agriculture

0.0759

Amit Kumar son of Chandrika Prasad
residence: N.gram, Ashok Kumar son
of Chandrika Prasad residence:
N.gram, Chunkavan son of Ramcharan
residence: N.gram, Rahul son of
Chandrika Prasad residence: N.gram,
Shivkumari wife late Chandrika Prasad
residence:  N.gram, Sitaram  son
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Jagdish Prasad residence: N.gram,
Santosh Kumar son Jagdish Prasad
residence: N.gram, Gayaprasad son
Rampal residence: N.gram, Chhakkilal
son Ramprasad residence: N.gram,
Media wife late Ramprasad residence:
N.gram, Chunkavan son Ramcharan
residence: N.gram,

Private

Agriculture

0.0461

Gyan Singh son of Ramcharan
Residence: N.Village, Shivprasad son
of Ramcharan Residence: N.Village,
Mrs.  Chunki  wife  Shivprasad
Residence: N.Village, Saligram son of
Shivsahay Residence: N.Village.

Private

Agriculture

0.0385

Omprakash son of Kamta Prasad
Residence: Residential Village, Sharda
Prasad son of Kamta Prasad
Residence: Residential Village, Shiv
Kumar son of Shaligram Residence:
Residential Village, Omprakash son of
Kamta Prasad Residence: Residential
Village, Sharda Prasad son of Kamta
Prasad Residence: Residential Village,
Shiv. Kumar son of Shaligram
Residence: N.Village, Ajaykumar son
of Mitthulal Residence: N.Village,
Arunkumar  son  of  Mitthulal
Residence: N.Village, Arjun son of
Sunil Residence: N.Village, Kuldeep
son of Sunil Residence: N.Village,
Kanchanalata wife Chhotalal
Residence: N.Village, Devnath son of
Ramavatar Residence: Residential
Village, Devsharan son of Ramavatar
Residence: Residential Village, Neeraj
son of  Chhotelal  Residence:
Residential Village, Maki Devi wife of
late Ramavatar Residence: Residential
Village, Rajkumar son of Mitthulal
Residence: Residential Village,
Sanjeev son of Chhotelal Residence:
Residential Village

Private

Agriculture

0.0171

Chhakkilal son of Ram Prasad
Residence: Residential Village, Media
wife of late Ram Prasad Residence:
Residential Village, Munni Devi wife
of  Gulab Prasad Residence:
Residential Village, Dinesh Kumar son
of Jageshwar Residence: Residential
Village, Ramdeiya wife of Ilate
Jageshwar Residence: Residential
Village, Santosh Kumar son of
Jageshwar Residence: Village.

2 198
3 190
4 202
5 232

Private

Agriculture

0.0531

Ajay son of Babbu Residence:
Residential Village, Kamta son of
Babbu Residence: Residential Village,
Chunaki wife of late Durga Prasad
alias Allu Residence: Residential
Village, Chhotu father 15 years son of
Babbu no. Phuliya mother Residence:
Residential Village, Natthu son of
Durga Allu Residence: Residential




[T &% 3(ii)]

HILT =T TSI AT

37

Village, Nandu son of Durga Allu
Residence: Babuli son of Babbu
Residence: Residential Village, Rajju
son of Babbu Residence: Residential
Village, Hari son of Durga Allu
Residence: Residential Village.

231

Private

Agriculture

0.0507

Ajay son of Babbu Residence:
Residential Village, Kamta son of
Babbu Residence: Residential Village,
Chunaki wife of late Durga Prasad
alias Allu Residence: Residential
Village, Chhotu father 15 years son of
Babbu no. Phuliya mother Residence:
Residential Village, Natthu son of
Durga Allu Residence: Residential
Village, Nandu son of Durga Allu
Residence: Residential Village, Babuli
son of Babbu Residence: Residential
Village, Rajju son of Babbu
Residence: Residential Village, Hari
son of Durga Allu Residence:
Residential Village.

229

Private

Agriculture

0.0482

Devnath son of Ramautar residence:
N.gram, Devsharan son of Ramautar
residence: N.gram, Macky Devi wife
Late Ramautar residence: N.gram,
Ajaykumar son of Mitthulal residence:
N.gram, Arunkumar son of Mitthulal
residence: N.gram, Arjun son of Sunil

residence: Residential Village,
Kuldeep son of Sunil Residence:
Residential Village

, Kanchanlata wife of Chhotelal
Residence: Residential Village,
Devnath son of Ramavatar Residence:
Residential Village, Devsharan son of
Ramavatar Residence: Residential
village, Neeraj son of Chhotelal
Residence: Residential village, Maika
Devi wife of late Ramavatar
Residence: Residential village,
Rajkumar son of Mittulal Residence:
Residential village, Sanjeev son of
Chhotelal ~ Residence:  Residential
village.

477

Private

Agriculture

0.0149

Bodhilal son of Baijnath Residence:
Residential Village, Shanti Devi wife
of late Baijnath Residence: Residential
Village, Suresh son of Baijnath
Residence: Residential Village, Banjar
Residence: Residential Village.

471

Private

Agriculture

0.0105

Anshika minor, Age 06 years daughter
of late Harishchandra s/o Shakuntala
(mother)  Residence:  Residential
Village, Ghanshyam Singh son of
Bhurlal Residence: Residential
Village, Jaichandra son of Bhurlal
Residence: Residential Village, Riya
Naba. Age. 04 years Daughter Late
Harishchandra Sr. Shakuntala
(Mother) Residence : N. Village,
Shakuntala Wife Late Harishchandra
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10

11

12

13

14

Residence : N. Village, Harishchandra
S/o Bhure Lal Residence : N. Village.

469

Private

Agriculture

0.0197

Anshika minor, Age 06 years daughter
of late Harishchandra s/o Shakuntala
(mother)  Residence:  Residential
Village, Ghanshyam Singh son of
Bhurlal Residence: Residential
Village, Jaichandra son of Bhurlal
Residence: Residential Village, Riya
Naba. Age. 04 years Daughter Late
Harishchandra Sr. Shakuntala
(Mother) Residence : N. Village,
Shakuntala Wife Late Harishchandra
Residence : N. Village, Harishchandra
S/o Bhure Lal Residence : N. Village.

467

Private

Agriculture

0.0242

Jalpu son of Mangalwa Residence:
N.Village, Dinni son of Mangalwa
Residence: N.Village.

466

Private

Agriculture

0.0385

Ajaykumar  son  of  Mitthulal
Residence: Residential Village,
Arunkumar  son  of  Mitthulal
Residence: Residential Village,
Rajkumar son of Mitthulal Residence:
Residential Village.

456

Private

Agriculture

0.0339

Anil Naba. Age 16 years son of
Yogendra  Sr.  Golhi  (Mother)
Residence: Residential Village, Ashish
Naba. Age 13 years son of Yogendra
Sr.  Golhi  (Mother) Residence:
Residential Village, Omkar son of
Ramavatar Residence: Residential
Village, Golhi wife of late Yogendra
Residence: Residential Village, Piaria
Devi wife of late Ramavatar
Residence: Residential Village, Raju,
son of Suresh, residence: N.Village,
Lalit, son of Suresh, residence:
N.Village, Virendra Kumar, son of
Ramautar,  residence:  N.Village,
Seema Devi, wife of late Suresh,
residence: N.Village, Sunil, son of
Yogendra, residence:  N.Village.
Surendra Kumar son of Ramautar
residence: N.gram, Ajaykumar son of
Ramesh residence: N.gram, Godhania
wife Late Ramesh residence: N.gram,
Jeevanlal son of Ramesh residence:
N.gram, Deenbandhu  son  of
Ramcharan residence: N.gram,
Prakash son of Ramcharan residence:
N.gram, Fulmatiya  wife late
Ramcharan  residence:  N.Village,
Shivprasad son Ramesh residence:
N.Village, Shyamsundar son
Harchhatiya residence: N.Village, Smt.
Shantidevi wife late Harchhatiya
residence: N.Village.

455

Private

Agriculture

0.0161

Basanta son of Mangaliya Residence:
Village.

TOTAL

0.4874
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8. KARWIMAFI

883

Private

Agriculture

0.0358

Advika Shukla minor. Age 15 years /
daughter Santosh Kumar Shukla Sr.
Shanta Shukla (mother) / resident of
Gandhiganj Karvi, 2) Girvanadatta /
son Shivshankar / resident of New
Bazar Karvi, 3) Jhanvi / daughter
Santosh Kumar Shukla / resident of
Gandhiganj Karvi, 4) Pradeep Shukla /
son Umashankar / resident of
Allahabad Road Gandhiganj Karvi, 5)
Prabhat Shukla/son of
Umashankar/resident of Allahabad
Road, Gandhiganj, Karvi, 6) Munni
Devi/wife of late Shivshankar/resident
of New Bazar, Karvi, 7) Shanta
Shukla/wife of Santosh Kumar
Shukla/resident of Gandhiganj, Karvi.

884

Private

Agriculture

0.0161

Advika Shukla minor. Age 15 years /
daughter Santosh Kumar Shukla Sr.
Shanta Shukla (mother) / resident of
Gandhiganj Karvi, 2) Girvanadatta /
son Shivshankar / resident of New
Bazar Karvi, 3) Jhanvi / daughter
Santosh Kumar Shukla / resident of
Gandhiganj Karvi, 4) Pradeep Shukla /
son Umashankar / resident of
Allahabad Road Gandhiganj Karvi, 5)
Prabhat Shukla/son of
Umashankar/resident of Allahabad
Road, Gandhiganj, Karvi, 6) Munni
Devi/wife of late Shivshankar/resident
of New Bazar, Karvi, 7) Shanta
Shukla/wife of Santosh Kumar
Shukla/resident of Gandhiganj, Karvi.

885

Private

Agriculture

0.0336

Advika Shukla minor. Age 15 years /
daughter Santosh Kumar Shukla Sr.
Shanta Shukla (mother) / resident of
Gandhiganj Karvi, 2) Girvanadatta /
son Shivshankar / resident of New
Bazar Karvi, 3) Jhanvi / daughter
Santosh Kumar Shukla / resident of
Gandhiganj Karvi, 4) Pradeep Shukla /
son Umashankar / resident of
Allahabad Road Gandhiganj Karvi, 5)
Prabhat Shukla/son of
Umashankar/resident of Allahabad
Road, Gandhiganj, Karvi, 6) Munni
Devi/wife of late Shivshankar/resident
of New Bazar, Karvi, 7) Shanta
Shukla/wife of Santosh Kumar
Shukla/resident of Gandhiganj, Karvi.

882

Private

Agriculture

0.0137

Advika Shukla minor. Age 15 years /
daughter Santosh Kumar Shukla Sr.
Shanta Shukla (mother) / resident of
Gandhiganj Karvi, 2) Girvanadatta /
son Shivshankar / resident of New
Bazar Karvi, 3) Jhanvi / daughter
Santosh Kumar Shukla / resident of
Gandhiganj Karvi, 4) Pradeep Shukla /
son Umashankar / resident of
Allahabad Road Gandhiganj Karvi, 5)
Prabhat Shukla/son of
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Umashankar/resident of Allahabad
Road, Gandhiganj, Karvi, 6) Munni
Devi/wife of late Shivshankar/resident
of New Bazar, Karvi, 7) Shanta
Shukla/wife of Santosh Kumar
Shukla/resident of Gandhiganj, Karvi.

TOTAL

0.0992

9. KASHAI

2327

Private

Agriculture

0.0134

Anil Kumar son of Chandrabhan
residence: N.Village, Prabhashchandra
son of Chandrabhan residence:
N.Village,  Sunilkumar son of
Chandrabhan residence: N.Village.

2328

Private

Agriculture

0.0972

Premadevi wife of Birbal Singh
Residence: Residential Village
, Anarkali wife of late Chhotelal
Residence: Residential Village,
Anilkumar son of Chandrabhan
Residence: Residential Village,
Archana wife of Santram Residence:
Residential Village, Avadh Naresh
Singh son of Sundarlal Singh
Residence: Udaybhan son of Chhotelal
Residence: Residential Village,
Jitendra Kumar son of Ram Bihari
Residence: Residential Village,
Durgashankar son of Kailashnath
Residence: Residential Village,
Draupadi Singh wife of Badri Singh
Residence: Residential Village, Pushpa
Devi wife of Gulab Prasad Residence:
Residential Village, Pushpendrasingh
son of Surendrasingh residence:
N.gram, Prabhaschand son of
Chandrabhan  residence: = N.gram,
Premadevi wife Birbal residence:
N.gram, Phoolkali wife Ramji
residence: N.gram, Babita Devi wife
Sitaram residence: N.gram, Munni
Devi wife of Ramesh Prasad
Residence: Residential Village,
Yogesh Kumar son of Ram Bihari
Residence: Residential Village, Raja
alias Buddha Vilas son of Kailashnath
Residence: Residential Village, Roshni
wife of Taresh Kumar Residence:
Residential Village, Roshni wife of
Taresh Kumar Residence: Residential
Village, Roshni wife Taresh Kumar
residence: N.gram, Roshni wife Taresh
Kumar residence: N.gram, Lambodar
son Kailashnath residence: N.gram,
Lalita Devi wife Surendra Singh
residence: N.gram, Shanti Devi wife
Ramkripal residence: N.gram,
Shivnaresh alias Bhola son of
Kailashnath Residence: Residential
Village, Satrupa Devi wife of
Rajkishore  Residence:  Residential
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Village, Satyawati Singh wife of
Brijpal Singh Residence: Residential
Village, Seema Dwivedi wife of
Umesh Kumar Dwivedi Residence:
Residential Village, : Residential
Village, Sushma Rani wife of Arjun
Kumar Residence: Residential Village,
Sanjeet Kumar son of Harnarayan Lal
Residence: Residential Village.

2331

Private

Agriculture

0.0195

Deendayal son of Gayaprasad
Residence: N.gram, Prabhudayal son
of Gayaprasad Residence: N.gram,
Shivsampat son of Gayaprasad
Residence: N.gram, Shankardayal son
of Gayaprasad Residence: N.gram,
Santosh Kumar son of Gayaprasad
Residence: N.gram, Dayashankar son
of Matabadal Residence: Natthu
Prasad, son of Shivmangal, residence:
N.Village, Rajkumari wife Late.
Maternal residence: N.Village,
Ramdutt son Egasuram Residence:
N.Village, Satyadev son Maternal
residence: N.Village, Bimala devi
wife Omchandra residence: N.Village,
Kallu Ahmed son of Munir residence:
N.gram, Chhotalal son of Baldev
Prasad residence: N.gram, Baijnath
son of Hiralal residence: N.gram,
Ramprakash son of Ramnihore
residence: N.gram, Shivmohan son of
Mathuraprasad residence: N.gram,
Mrs. Lalitadevi wife Surendra Singh
Residence: Residential Village, Sarju
Prasad son of Mathura Prasad
Residence: Residential Village, Kallu
Ahmed son of Munir Residence:
Residential Village, Pushpraj Singh
son of Jaikaran Singh Residence:
Residential Village, Meena Devi wife
of Santosh Kumar Residence:
Residential Village, Raviraj Singh son
of  Jaikaran  Singh  Residence:
Residential Village, Rajju Prasad, son
of Shiv Aadhar, residence: N.Village,
Chunni Devi, wife, Vishweshwar
Dayal, residence: N.Village,
Ramkhelavan, son of Baldev Prasad,
residence: N.Village, Vandana, wife,
Bideh Kumar, residence: N.Village,
Ramchandra, son of  Shivdutt,
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residence: Ramlal son of Sanu
Residence: Residential Village, Kiran
Devi wife of Premnarayan Residence:
Residential Village, Premnarayan son
of Jagdish  Prasad  Residence:
Residential Village, Laxmi Sen wife of
Premnarayan Residence: Residential
Village, Sunita Devi wife of
Ramkishun Residence: Residential
Village.

4 2280

Private

Agriculture

0.0553

Anasuiya son Matabadal residence:
N.Village, = Gomatidevi  daughter
Parmeshwar Dayal wife Nathu Prasad
residence: N.Village, Ganpat son
Kedar residence: N.Village,
Gulabchandra son Kedar Nath
residence: N.Village, Gorelal. Son
Chaudhary Residence: Residential
Village, Chunuvad son  Gopal
Residence: Residential Village,
Chhotelal son Sukhi Residence:
Residential Village, Dharampal son
Bhagwat  Residence:  Residential
Village, Pardeshilal son Shivram
Residence: Residential Village,
Buddhilal S/o Daddi Residence:
N.Village, Rajanati S/o Miyadin
Residence: N.Village, Ramdas S/o
Nandan Residence: N.Village,
Ramlakhan S/o Mangli Residence:
N.Village, Sharda  Prasad S/o
Surajbhan  Residence:  N.Village,
Shivkumar son  of  Girdharilal
Residence: Residential Village,
Shankarlal son of Chunkavan Prasad
Residence: Residential Village,
Hanuman Prasad son of Medelal
Residence: Residential Village, Janaki
Sharan  p.Ramavatar ~ Residence:
Residential Village, Dwarka Prasad p.
Ramavatar Residence: Residential
Village, Motilal p. Ramavatar
Residence: Residential Village, Hiralal
p. Ramavatar Residence: Residential
Village, Nirmala Devi wife of Vijay
Kumar Residence: Residential Village,
Raminiya wife of Pattidar Residence:
Residential Village, Raminiya wife of
Pattidar Residence: Residential
Village, Ramavatar son of Bhagwat
Prasad Residence: Residential Village,
Ramnarayan son of  Hubbalal
Residence: Residential Village,
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Ramnarayan son of  Hubbalal
Residence: Residential Village, Shiv
Bhawan P. Devraj Residence:
Residential Village, Horilal son of
Vishesh ~ Residence: Residential
Village Ramnarayan son of Hubbalal
Residence: Residential Village,

2273

Private

Agriculture

0.0288

Aarti Devi wife of Shiv Kumar
Residence: Residential Village, Urmila
wife of Keshan Lal Residence:
Residential Village, Omnath son of
Jagdev Residence: Residential Village,
Om Prakash son of Ram Manohar
Residence: Residential Village, Kamla
Singh wife of Bharat Lal Singh
Residence: Kusama wife Gokulprasad
residence: N.Village, Kusumkali wife
Ramsia residence: N.Village,
Krishnavati wife Shravan Kumar
residence: N.Village. , Keshanlal son
of Darbarilal Residence: Residential
Village, Girja Devi wife of Shankar
Residence: Residential Village, Geeta
wife of Rajeshkumar Residence:
Residential Village, Jagdish Prasad
son of Sharda Prasad Residence:
Residential ~ Village, Tilakraj son
Sharda Prasad Residence: Residential
Village, Deen Dayal son of Bajrang
Residence: Residential Village, Dev
Kumar Singh son of Radheyshyam
Residence: Residential Village,
Nathuram son of Har Prasad
Residence: Residential Village, Neetu
Devi wife of Phoolchand Residence:
N. Gram, Parvati wife Hemraj
Residence: N. Village, Basudev son
Devnath Residence: N. Village,
Brijkishore Yadav son Vrindavan
Residence: N. Village, Mannudevi
wife Tilakraj Residence: N. Village,
Madhavidevi wife Rajendra Prasad
Residence: Residential Village, Meera
Devi wife of Ram Manohar Residence:
Residential Village, Rajkumar son of
Jagdev Prasad Residence: Residential
Village, Rajesh Singh son of
Chandrapal Singh Residence:
Residential Village, Rameshwar son of
Munnalal Residence: N.Village, Shanti
Devi wife Kamta Prasad Residence :
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N.Village, Sarita Vishwakarma wife
Manoj Kumar Vishwakarma
Residence : N.Village, Sudeep Kumar
son of Suryabhan Residence
N.Village, Sudeep Kumar son of
Suryabhan Residence : Residential
Village, Sunaina Devi wife of
Phoolchandra Residence: Residential
Village, Sureshchandra son of
Bholanath  Residence:  Residential
Village, Hemlata wife of Ramratan
Residence: Residential Village.

2267

Private

Agriculture

0.0585

Kaushal Kishore son of Gaurishankar
Residence: N.Village.

2260

Private

Agriculture

0.0213

Durga Prasad son of Shivdayal
Residence: Residential Village,
Nathiya wife of Akhilesh Residence:
Residential Village.

2255

Private

Agriculture

0.0197

Chhotelal son of Baldev Prasad
Residence: Residential Village,
Baijnath son of Hiralal Residence:
Residential Village.

10

2254

Private

Agriculture

0.0363

Anita Singh wife of Anil Kumar Singh
Residence: Residential Village, Asha
Singh wife of Deepak Singh
Residence: Residential Village,
Umadevi wife of Rajanlal Residence:
Residential Village, Kalawati wife of
Laxmi Prasad Residence: Residential
Village, Rajendra Singh son of Shiv
Mohan Singh Residence: Residential
Village, Shravankumar son of
Ganpatlal  Residence:  Residential
Village, Santoshkumarsingh son of
Ramdattsingh Residence: Residential
Village.

11

2253

Private

Agriculture

0.0268

Ms. Mahek daughter of late Jai Kumar
Residence: Residential Village, Ms.
Roshni daughter of late Jai Kumar
Residence: Residential Village,
Kuldeep Kumar son of Jai Kumar
Residence: Residential Village,
Phoolkumari wife of late Jai Kumar
Residence: Residential Village, Vikas
Kumar son of Jai Kumar Residence:
Residential Village.

2252

Private

Agriculture

0.0274

Kailash son of Lakhan Residence:
Residential Village, Gudiya wife of
Shivsharan Residence: Residential
Village, Gomti Devi wife of Gulab
Singh Residence: Residential Village,
Chandrakishore son of Sharda Prasad
Residence: Residential Village,
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12

Chunbad son of Maniram Residence:
Residential Village, Preetidebi wife of
Natthu alias Akhilesh Residence:
Residential Village, Bachchi Devi wife
of Jai Singh Residence: Residential
Village, Ravi Shankar son of Rambali
Residence: Residential Village, Ram
Kishore son of Sharda Prasad
Residence: Residential Village, Ritu
Singh son of Shiv Prasad Residence:
Residential Village, Shakuntala Singh
wife of Igbal Bahadur Residence:
Residential Village, Sumala Singh
wife of Prem Singh Residence:
Residential Village, Sangeeta Devi
wife of Ram Kishore Residence:
Residential Village.

2219

Private

Agriculture

0.0051

Ajaykumar son of Balkrishna alias
Chhota residence: N.Village, Anshit
Dwivedi son of Late Mahesh Prasad
Dwivedi residence: N.Village, Indra
Kumar son of Kuber residence:
N.Village, Geeta Devi wife Mahesh
Prasad Dwivedi residence: N.Village,
Bindeshwari  Prasad s/o  Kuber
Residential Location: N.Village, Rohit
Dwivedi s/o Late Mahesh Prasad
Dwivedi Residential Location:
N.Village, Vijaykumar s/o Balkrishna
alias Chhota Residential Location:
N.Village, Vinaykumar s/o Balkrishna
alias Chhota Residential Location:
N.Village, Samundridevi wife
Balkrishna alias Chhota Residential
place: N.Village village, Sanjaykumar
son  Balkrishna  alias  Chhota
Residential place: N.Village village,
Anshit Dwivedi son Late Mahesh
Prasad Dwivedi Residential place:
N.Village village, Geeta Devi wife
Mahesh Prasad Dwivedi Residential
place: R.Village, Rohit Dwivedi son
of Late Mahesh Prasad Dwivedi
Residence: N.Village, Ashokkumar
son of Shyamanarayan alias Shyamlal
Residence: N.Village, Kaushal
Kishore son of Shyamanrayan alias
Shyamlal =~ Residence:  N.Village,
Girjadevi wife of late Shyamnarayan
alias Shyamlal Residence: Residential
Village, = Rakeshkumar son  of
Shyamnarayan alias Shyamlal
Residence: Residential Village, Palwa
son of  Dhodhara  Residence:
Residential Village, Mahesh son of
Gayadin  Residence:  Residential
Village, Ramlal p-Koduram
Residence: Residential Village.
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13

14

2218

Private

Agriculture

0.0133

Ajaykumar son of Balkrishna alias
Chhota residence: N.Village, Anshit
Dwivedi son of Late Mahesh Prasad
Dwivedi residence: N.Village, Indra
Kumar son of Kuber residence:
N.Village, Geeta Devi wife Mahesh
Prasad Dwivedi residence: N.Village,
Bindeshwari Prasad son of Kuber
Residence: N.Village, Rohit Dwivedi
son of Late Mahesh Prasad Dwivedi
Residence: N.Village, Vijaykumar son
of Balkrishna alias Chhota Residence:
N.Village, Vinaykumar son of
Balkrishna alias Chhota Residence:
N.Village, Samundridevi wife
Balakrishna alias Chhota Residence:
N.Village, Sanjaykumar son
Balkrishna alias Chhota Residence:
N.Village.

2217

Private

Agriculture

0.0133

Ajaykumar son of Balkrishna alias
Chhota residence: N.Village, Anshit
Dwivedi son of Late Mahesh Prasad
Dwivedi residence: N.Village, Indra
Kumar son of Kuber residence:
N.Village, Geeta Devi wife Mahesh
Prasad Dwivedi residence: N.Village,
Bindeshwari Prasad son of Kuber
Residence: N.Village, Rohit Dwivedi
son of Late Mahesh Prasad Dwivedi
Residence: N.Village, Vijaykumar son
of Balkrishna alias Chhota Residence:
N.Village, Vinaykumar son of
Balkrishna alias Chhota Residence:
N.Village, Samundridevi wife
Balakrishna alias Chhota Residence:
N.Village, Sanjaykumar son
Balkrishna alias Chhota Residence:
N.Village.

TOTAL

0.4359

10. KHOH

982

Private

Agriculture

0.0069

"Rammanohar son Ramgopal
Residence: N.Village.

983

Private

Agriculture

0.0266

Kari wife of late Shivmohan residence:
Ni.village, Munna son of Shivmohan
residence: Ni.village.

984

Private

Agriculture

0.0643

Madangopal son Ramkripal residence:
N.Village, Vimaladevi wife Shivram
residence: N.Village, Smt. Arunkanti
wife  Suresh Kumar residence:
N.Village.

985

Private

Agriculture

0.0953

Ramasare son Pancha Residence:
Residential Village, Manuva wife late
Jagdish Residence: Residential
Village, Rakeshkumar son Jagdish
Residence: Residential Village,
Loveleshkumar son Jagdish
Residence: Residential Village.

990

Private

Agriculture

0.0285

Kamat son of Sajja Residence:
Residential Village, Ramlal son of
Sajja Residence: Residential Village,
Pasture Residence: Residential
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10

11

Village.

1158

Private

Agriculture

0.0240

Triveni wife of Ramsakha Residence:
Village.

1159

Private

Agriculture

0.0788

Kamla Prasad son of Madganjan
Prasad Residence: Residential Village,
Chatur Singh son of Gyan Singh
Residence: Residential Village,
Deepak Singh son of Indranarayan
Residence: Residential Village, Prem
Singh son of Brijgopal Singh
Residence: Ramlali wife of Gyan
Singh Residence: Residential Village,
Mrs. Neelam Singh wife of Vinay
Kumar Singh Residence: Residential
Village, Sulkhan Singh son of
Brijgopal Singh Residence:
Residential Village

1160fx

Private

Agriculture

0.0498

Arvind Singh son of Mansih residence:
N.Village, Awadhesh Kumar son of
Bhullu Prasad residence: N.Village,
Smt. Veerwati wife Shailendra Mohan
residence: N.Village.

1161fy,

Private

Agriculture

0.1094

Madangopal son Ramkripal
Residence: N.Village, Mu.Barri wife
Ramsuhavan Residence: N.Village,
Vimaladevi wife Shivram Residence:
N.Village, Chandrakali wife Late.
Ramkripal Residence: Ni.Village,
Madangopal son of Ramkripal
Residence: Residential Village,
Vimladevi wife of Shivram Residence:
Residential Village, Madangopal son
of Ramkripal Residence: Residential
Village, Mata Prasad son of Gunai
Prasad Residence: Residential Village,
, Rajesh Prasad son Gunai Prasad
residence: N.Village, Vimaladevi wife
Shivram residence: N.Village,
Harishchandra son Gunai Prasad
residence: N.Village, Hari Dutt son of
Gunai Prasad Residence: Residential
Village, Hari Pal alias Dinesh Kumar
son of Gunai Prasad Residence:
Residential Village, Talab Residence:
Residential Village.

1167 ,%

Private

Agriculture

0.0028

Kaeri wife of late Shivmohan
Residence: Residential Village,
Chandrakali wife of late Mayaram
Residence: Residential Village,
Jaynarayan son of  Mayaram
Residence: Residential ~ Village,
Premnarayan son of Mayaram
Residence: Residential Village, Munna
son of Shivmohan Residence:
Residential Village.

1171

Private

Agriculture

0.0473

Ramkhelavan / son Magal Prasad / Ni.
Village, Dayaram / son Magal Prasad /
Ni. Village, Ramraj/s/o Chunabad/Ni.
Village, Radheshyam/S/o
Chunabad/Ni. Village, Rani Bitti/wife
Late Chunabad/Ni. Village,
Jamunaprasad/s/o
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12

13

14

Vidduprasad/Ni.Unnaya Vanna,
Ambikaprasad / s/o Vidduprasad / s/o
Unnay Vanna, Vijaykumar / s/o
Hiralal / s/o. Village, Totaram / son
Hiralal / Ni. Village, Chunnilal / son
Hiralal / Ni. Gram.

1379, %

Private | Agriculture | 0.0221

1) Kamta / son Bodhan / resident of
village, Kshamadevi / daughter
Maheshwar Prasad wife Keshav
Prasad / resident of village, 1) Nanhu
Lal / son Johri Lal / resident of Khoh,
2) Mukesh / son Johri Lal / resident of
Khoh, 3) Ram Saran / son Johri Lal /
resident of Khoh, Nursery P.W.D.//

1380

Private | Agriculture | 0.0532

Jauhariya / son of Shivbalak / resident
of wvillage, Ramchandra / son of
Bhaiyaram / resident of Kothilihai.

1378

Private | Agriculture | 0.0032

Ashutosh/son Rammilan/
R.Pt.Teh.Manikpur, Mrs. Kshamadevi/
daughter Maheshwar Prasad
P.Keshavpras/ R. Gram.

TOTAL

0.6122

GRAN TOTAL =3.6746 Ha.

SCHEDULE

Brief description of the land to be acquired, with or without structures, falling within the Special Railway Project

in the State of Uttar Pradesh.

Jhansi-Khairar-Manikpur and Khairar-Bhimsen doubling Railway project (411 km)04 villages in manikpur
Tehsil of Chitrakoot in the state of Uttar Pradesh under Special Land Acquisition Officer / Chitrakoot,

S.No.

Name of Village

Plot No.

Type
of
Land

Nature of
Land

Acquired
Area(In
Hect.)

Land Owner/ Beneficiary Name

4 5

6

7

11. SITTALPUR TARHUWA

461

Private | Agriculture

0.0227

Kunjbihari, Bhaiyalal, Hablal / son
/ Jageshwar Prasad / resident of
village, Ratnesh Singh / son /
Rambaran / Lodhiakhurd

TOTAL

0.0227

12. CHANDRA MARA

1842

Private | Agriculture

0.9520

Jaggu name, father, age 17 years /
son of Rammilan / resident of
Umarhan, M.Ch.Mara, Pyarelal /
son of Mohanva / resident of
Umarhan, M.Ch.Mara, Birbal / son
of Daddiwa / resident of Umarhan,
M.Ch.Mara, Mukesh / son of
Chukwu / resident of Umarhan,
Rajpal / son of Daddiwa / resident
of Umarhan, M.Ch.Mara, Ramesh
/ son of Mohanwa / resident of
Umarhan, village Ch.Mara,
Ramnaresh / son of Mohanwa /
resident of Umarhan, village
Ch.Mara, Ramlakhan / son of
Chhakkiwa / resident of Umarhan,
village Ch.Mara, Shivprasad / son
of Rammilan / resident of
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Umarhan, village Suraj, son of
father, age 16 yrs / son of Chukwa,
resident of Mukesh (brother) /
resident of Umarhan, Babulia / son
of Dherai / resident of Chulhi.

TOTAL

0.9520

13.
BAHILPURWA

106 Private

Agriculture | 0.0500

Chandkaliya wife Chunna residence:
N.Village, Satya Narayan son
Shivraj residence: N.Village,
Ramnewaj son Kamta residence:
N.Village,  Harishchandra  son
Kamta residence: N.Village, Ranno
wife Hari residence: N.Village, Hari
son Babu residence: N.Village.

TOTAL

0.0500

14. SARHAT

153 Private

Agriculture 0.2405

Ananti  Devi wife  Vivekkumar
residence:  N.Village, Asha wife
Ghanshyam  residence: = N.Village,
Bholaiya son Sajeevna residence:
N.Village.

149 Private

Agriculture 0.2080

Chunka son of Meeru residence:
N.Village, Daddu son of Mangal
residence: N.Village, Munni Lal son of
Mangal residence: N.Village, Ramkesh
son of Mangal residence: N.Village,
Smt. Jagiya wife late Mangal residence:
N.Village, Bholaiya son of Sajeevana
Residence: Residential Village, Barren
Bush Forest Department Residence:
Residential Village.

147 Private

Agriculture 0.2626

Mala Devi, Sachin Kashyap, Pawan
Kumar, Shyam Lal

TOTAL

0.7111

GRAND TOTAL = 1.7358 Ha.
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